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[Shrimati Vijila Sathyananth]

period, was only 2,102. And, no one departed from the Tirupati Airport. Madurai remains
a customs airport. Madurai, the second-largest city in the State, is the gateway of 13
South and Central Districts of Tamil Nadu. Every year, approximately 1.2 lakh people
travel from Madurai and other Southern districts to Malaysia, 94,000 to Singapore, 80,000
to United Arab Emirates, 68,000 to Saudi Arabia and 75,000 to Oman. As of now, Madurai
has direct flights only to Dubai, Sri Lanka and Singapore, being operated by domestic

airliners.
MR. CHAIRMAN: Please. Time is over. You will have to lay it on the Table.

SHRIMATI VIJILA SATHYANANTH: Okay, Sir. | lay the remaining portion on the
Table.

* Since Madurai is a 'point of call' airport with Sri Lanka, Sri Lankan Airways has
been operating a direct flight service between Colombo and Madurai for long. Non-
inclusion of Madurai airport as 'point of call' with other international destinations has
been restraining foreign airliners such as Air Asia, Singapore Airlines, Tiger Airways, Air
Avrabia etc., from operating direct services to Madurai. All these airlines have applied
to the Central Aviation Ministry for permission to operate flights to Madurai. | urge the
Government to take steps to declare Madurai as a 24X7 airport to enhance the industrial,

economic and tourism growth in the region.

REGARDING BILLS IDENTIFIED FOR SENDING TOASELECT COMMITTEE

MR. CHAIRMAN: Now, Short Duration Discussion. Shri Vishambhar Prasad Nishad,
Ch. Sukhram Singh Yadav, Dr. Chandrapal Singh Yadav to raise a discussion on the need
to ensure basic facilities and affordable treatment to cancer patients. | would urge upon
all the Members that this is a very, very serious issue. It is really agitating the minds
of the people, not about facilities alone, afed prevention & foTg I &= &, life style
change & oy @1 =T €, physical activities 3fiX food habits & aX ® &I &R &,
so that Parliament can throw light on all these aspects. This way, the Government can

be educated and society also can be educated. | would urge upon all the Members,

*Laid on the Table.
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please see to it that you make constructive suggestions on various aspects of this issue.
Now, Shri Vishambhar Prasad Nishad. ...(Interruptions)...

SHRI DEREK O’BRIEN (West Bengal): Sir, | have a point of order.
SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): Sir, Chennai,...(Interruptions)...
MR. CHAIRMAN: One minute. The LoP has to say something.

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, as former
Health Minister, | can say that this is a very important issue, which everybody would
like to listen and everybody would like to speak on, and so would like to participate,
maybe, later on. But, | am drawing the attention of the hon. Chair to this, that when the
RTI Bill was being discussed in this House, — since we do not have Question Hour; that
is why, | am taking the liberty of seeking your indulgence — we wanted that Bill to be
sent to a Select Committee, like so many other Bills. The Opposition wanted that Bill
to be sent to a Select Committee. But the Government approached us, by no less than
the Parliamentary Affairs Minister and his other colleagues, asking which are the Bills
we would like to send to Select Committees. They gave us a list of 23 Bills. We wanted
at least half of them to be sent to Select Committees, but they said, make it as less as
you can. So, we, collectively, all the Opposition, not me alone or my party, identified six
Bill as 'A' category and two Bills under 'B' category.

MR. CHAIRMAN: Right.

SHRI GHULAM NABI AZAD: Then, the list was taken by the Government. The
Bill, which was discussed yesterday, | am sorry to say, that was number one Bill, which
we had identified for sending to a Select Committee. The Bill which is listed No. 2 is
also identified for sending to a Select Committee, which we had recommended.
Unfortunately, this Bill was listed yesterday, at night. But the Government did not come
back to us that they have not considered....(Interruptions)...

MR. CHAIRMAN: It was an Ordinance. ...(Interruptions)...
SHRI ANAND SHARMA (Himachal Pradesh): No; it was not an Ordinance.
MR. CHAIRMAN: The second Bill was an Ordinance.

SHRI GHULAM NABI AZAD: So, my submission is that those six Bills which we
had identified for being sent, on priority, to Select Committees included the Bill, which
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was discussed yesterday and passed. Since we were in dark, we could not inform our
Members of Parliament. Number two, the second Bill which is to be considered today
for its passage is also on the priority list, to be sent to a Select Committee.

MR. CHAIRMAN: Right.

SHRI GHULAM NABI AZAD: So, my submission to the Government is, on one
side, you are seeking list from the Opposition of the Bills to be sent to Select Committees.
But you don't come back. You bring it for passage and and get it passed. You tell your
Members to be present and we remain under the illusion that this Bill is going to be
referred to a Select Committee. ...(Interruptions)... This should not be done. This is not
fair on the part of the Government.

MR. CHAIRMAN: Azadji, please. All Members are supposed to be in the House
all the time, whether there is advance caution or not. ..(Interruptions).. What is your
point, Mr. Derek O.Brien? Under which rule? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, the Government...(Interruptions)...
MR. CHAIRMAN: Your leader has already made his point.

SHRI DEREK O’BRIEN: Sir, Rule is 29. We seek your protection. Thanks to you,
Sir, that we managed to get a meeting with you and between the Government and the
Opposition, the meeting which the hon. Leader of the Opposition was referring to, which
was about listing of the Business. Sir, on that understanding, the Government did tell
us that they would revert to us on three to four Bills, out of the eight we listed. Sir, on
Monday night, at 9.30 p.m., taking everyone by surprise — there is a rule and there is
an understanding, there is a convention. You have asked us and you have also advised
the Government to talk to us. So, we find solutions and we don't do anything clandestine
midnight to catch people by surprise. There were two Bills, Sir, which were top priority.
One was the Triple Talaqg, the other was the UAPA. One got listed on Monday, 9.30 p.m.
and the second one again has been listed today. Sir, we seek your protection.

MR. CHAIRMAN: What is your point?

SHRI DEREK O'BRIEN: Sir, my point is, out of the 23 Bills, even though we are
not going to go back to what percentage was passed last time, the Opposition together

had a list of six Bills, four of which were marked A+.
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MR. CHAIRMAN: Right.

SHRI DEREK O'BRIEN: We seek your protection. We want to examine these Bills.
If the Government has the numbers, they can pass the Bills. But let us fight for the
integrity of Parliament. That is what we are asking.

MR. CHAIRMAN: Right. Shri Vishambhar Prasad, continue the discussion. | heard
it. I will look into it. 37 fder R yrg 9T, *Mmes U 31me fisie €1 He is the Mover.

..(STTET)...

ol I MU 6T (SR U - 99U 78Iy, § I8 el aedal o1 f& o9
g 9 gg o, A A HA S 7 g8 Pl A {6 89 g A dM-aR e Aedae
FHHST DI WS | PR HA St I8 He 6 &1 der o1, a1 g3 FO &I dbedl
... (aem)...

it wmafey « 21, oM AN A XS fRar B, O § 919 Hw T L. (ae)... Please.
...(Interruptions)...Then we will be losing the time on this. ...(Interruptions)... Same
point. ...(Interruptions)...The Leader of the Opposition said, he is talking on behalf of
all. ...(Interruptions)...

Ul Y YT A1Ed : b 91q....(FAE)... S8 T8l Bl |...(Taem)...
it wumufYy ;- SR FE B L(9UH).. S 99d 9R | BET .. (SThET). .

Y. T MUTA I1Eq ; TTa-HE 309 §a9 I gl Y., (IeT).. I8 91 S1db -Tal
Tl...(Taem)...

MR. CHAIRMAN: Ram Gopalji, please. ...(Interruptions)... Now the time is for
Short Duration Discussion. ...(Interruptions)...

SHRI T. K. RANGARAJAN (Tamil Nadu): Sir, ...

MR. CHAIRMAN: | have already called him. ...(Interruptions)... Shri Vishambhar
Prasad. ...(Interruptions)... Because the LoP stood up, | allowed him. ...(Interruptions)...
If everybody wants to speak, then ...(Interruptions)... | am not going to hear anything.
...(Interruptions)... Shri Vishambhar Prasad, please. ...(Interruptions)... It is a very
important issue. ...(Interruptions)...

2 fRemR yae e (SR Uew) - A9 QUi S, § suer Rl g 6
MY e TPl ddl...(aeH)...
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SHRI T.K. RANGARAJAN: *

MR. CHAIRMAN: Please. ...(Interruptions)... Please sit down. ...(Interruptions)...
Sivaji, please. ...(Interruptions)... Please. ...(Interruptions)... This is not going on record.
Why are you wasting your energy and my energy also? ...(Interruptions)... Please.
...(Interruptions)...

SHRI ANAND SHARMA: Sir, this is a serious matter now. ...(Interruptions)...

MR. CHAIRMAN: You raised a point of order and also made a point. | have to
discuss it. | have to find out. Now allow him to speak.

sft s IET : TRT TP AT ¥ L.(9E)...

MR. CHAIRMAN: No, no, please. When the Leader of the Opposition has said
something, Anand Sharmaji, please. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, the Leader of the House is a party to that.
...(Interruptions)... Let the Leader of the House speak whether the Government is
...(Interruptions)...

MR. CHAIRMAN: One minute, Vishambharji.

TR, 99 3R STAarg uRacT H3t TIT AT 3R TAR0T H31 (37 UHTeT SAaSH):
[ weied, #9 a1 faue @1 sue g €, d Fer @Ear g 5 oW § 5 o™
MU &1 7 gge FEl fh oMU+ oM & 91, & 9l # &9 ol # 9 o1 fya wfe
PHHST DI WOl Y I |...(TTEM)...

st I It T8 9o 9|
ot gumufer : o Siferw |

s UBTT TSP : Uo7 &, Je 9a7 1 I§ IRAR P H59m At goien § @R
MM thaed W gAY & fo...(aem)... & e, (@aus)... U6 e, (@aem)... § 9a8i
TP STl § ...(FdEH)... T Fe...(aem)... $HHN 7. .(FaEm)...

MR. CHAIRMAN: Any Minister can speak. ...(Interruptions)...
SHRI ANAND SHARMA: There was an understanding. ...(Interruptions)...

MR. CHAIRMAN: If you are interested in solution, I can do something.

*Not recorded.
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...(Interruptions)... If you are not interested in solution, it is ruining his time.
...(Interruptions)...

SHRI ANAND SHARMA: But he was not party to that discussion.
...(Interruptions)...

St UPTIT SESHY : TR, odfbd AT G 89 & A1 i T ATHR & AT
TET?....(ATEH)...

MR. CHAIRMAN: Prakashji, don't argue with him. What is your point?

St UBTIT STASHY : S1p T T IR Wise I8 &, o S8 Unlawful Bill &
R # ff pe1 8, I8 9d, 59 I IR JUIQ..(F@em)... BT 1 o1, I9 A delae HHe
BT TEl T o |

MR. CHAIRMAN: What is your suggestion?

sft UhTT SASHY : AT g He-l & & VAT -IE) ga1 ¥ f6 ¥ o8 & B 9o
SH & E v g wive o @ T BT 8. (ae). .

it TTafer : 89 39 W) discuss BT |...(AaE)... S fAvmR me (TS | (@raem).
Nothing else shall go on record. ...(Interruptions)...

SHRI ANAND SHARMA: *
SHRI T.K. RANGARAJAN: *
SHRI TIRUCHI SIVA: *

MR. CHAIRMAN: No solution has been found as yet. ...(Interruptions)... 1 will
discuss it. ...(Interruptions)... We will discuss it. ...(Interruptions)...

SHRI ANAND SHARMA: * ...(Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)... When the LoP has spoken why
again? ....(Interruptions)... We will take the opinion of the Leader of the House and also
Parliamentary Affairs Minister. ...(Interruptions)...

SHRI ANAND SHARMA: * ...(Interruptions)...

MR. CHAIRMAN: You are wasting time. Already ten minutes have gone.

Shri Vishambhar Prasad, please ...(Interruptions)... It is a very important issue.

*Not recorded.
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...(Interruptions)... The Short Duration Discussion. ...(Interruptions)... Vishambharji, |

am giving you two more minutes extra because you lost your time.

SHORT DURATION DISCUSSION

Need to ensure basic facilities and affordable treatment to cancer patients

it faemr wsre fAvTe (SR UQe) - AT AT JEISd, MU B9 $ax IR
& U gaya Qe iR [T TR YRAREd 6y S o1 Aawaddl & dee |
gl BT AT AT §, $Hb (Y H 3MUP] Igd-agd ARI §, Hifd agd od T80
¥ 9% 39 W g9l 8 e T ' AN $s 9R dred ¥ fh 39 favw o) discussion
g, RIfd R T § el dN AR 1 JHRT A difsd €1 b 0N sH/BT el
T BRI UM & BRYU B &b el d I S & |....(ae). .

it {mafer : oFR fhedl @1 @18’ AT ®, A1 98 gueny 18} i |ahdl g

it freriR gwre fTe - SR @ R & fo srudTel Aifd € oiR garT 9gd
B WEW 21 O TR [HEE, Aoigy bar A UIfsd €, 9 HE st T8l BRI qhd
g1 3oy o ey # BE4 H# @ o P ude RN SRudial § PR B A &
I gorqd glaamd gl =Ry ok AR &% R garS] BRI &l el &1 oy|

AR, AR AT B FeH g TR IR 1 I8 SMedl dMRT 21 hER
SE B 37U MU H a1 Ww ST o) <al € b o9 WRie &l uar = oiar € o
T HR B, IT@! AEN I ggd & e ot ¥ FER F bs RO | I H
9 THY A% Pl A, eI, U HAT, UretdlT $T TART BT, Aiarsd @ radiation,
UguYl, ¥ THM Aol 8, Sl $ER Ul PRl § | s & radiation & 3R WAINSH
BT WAN BN A I§ 9¢ @1 ol usdl ol # B & Iaq g3 PR o, b 3fd
AN WRed & Afera § aEE I@d & 1 399 T $Ox UeT 81T €1 Ugel T o)
AT AP ST B &, b 3@ Uleliel= Ferar 2| T I ulellel| d 9/ & g
A9 A of A €, T W Al o A €1 98 ART WIS H Fell Sl § SR IRIR
H el 9ar 1 $9d BROT WY HEx U B el §1 A Egd | ol offs ol TS g,
9g g & fog & € & 5 oy Aesd ¥ g, dfed smeied e @ e &
g 5 90 Faa T T & AT S BE H Y IEd € AfhT 7 ol @1 wm
T A B

ARIGR, 39 <9 # &1 Favery € | BIAeR 98 A ¥ 1 Uh R IR dR
¥ PH F $HH 8 89K BUY I &1 IOIR | d AN SHGT 99T S of ofd & |




